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etting Up Of Fund For cience And 
Technology 

5908. PROF. AJIT KUMAR MEHTA: 
Will the PRIME MINISTER be pl ea ed 
to state: 

(a) whether it is a fact that the Depart. 
ment of Science and Technology has 
set apart appreciable fijIld for setting up 
Science and Technology Enterpreneur 

- Parks in certain reputable institution in 
the different parts of the country as 
recommended by a work~hop held in 
Hyderabad on 13 and 14 February, 1983; 

(b) are Government aware that a sim i-
lar programme was taken up at B T, 
Ranchi, Bihar with the help of Govern-
ment of Bihar in 1916 with impressive 
results; 

(e) is it a fact that B1T has approached 
Government for financial as istance in 
order to convert and extend it to a lavel 
fitting in with the indUStr ial activity in 
Bihar, in general, and a rou'nd Ranchi in 
particular; and 

(d) if so, the action taken by Govern-
ment? 

THE MINISTER OF STATE IN 
THE DEPARTMENTS OF SCIENCE 
& TECHNOLOGY, ATOMIC ENERGY, 
SPACE, LECTRONICS AND OCEAN 
DEVELOPMENT (SHRI SHIVRAJ v. 
PATIL) : (a) No, Sir, The Workshop held 
at Hyderabad on 13 th and 14 th Febru~ 
ary, 1,983, had not specifically recommed~ 
ded the setting up of any fund by the 
Department of Science & Technology 
for the establishment of Science and 
Technology Entrepreneurs parks· 

(b) Government is aware of the 
programme of BIT, Mesra, Ranchi. 

(c) Yes, Sir. 

(d) The matter is being examined. 
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Margin Money Scheme to As lit Sick 
Unit 

5910. SHRI A. C. DAS : Will the 
Minister of TNDUSTRY be Pleased to 
state: 

(a) whether his Ministry has introduced 
a scheme called margin Money Schem 
fOT providing assistance to sic small 
scale industrial units for revival; 

(b) if so, on what basis this money is 
aOing to be rerovided by the Centre to tho 
Sick small units set ut> in States; and 

(c) the details thereof? 




